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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
(SOUHTERN ZONE, CHENNAI)

IN
OA NO. 05 OF 2024 (S2)

REPORT FILED BY THE SECOND RESPONDENT IN THE ABOVE

CASE IN CONTINUATION OF THE REPORT FILED IN OA 662/2023

DATED 30/10/2023.

I, Sauma Hameed, Environmental Engineer, Kerala State Pollution Control

Board, District Office, Kozhikode do hereby solemnly affirm and state as

follows.

1.

| am the Environmental Engineer, Kerala State Pollution Control Board,
District Office, Kozhikode, (herein after referred to as Board) and duly
authorised to represent the 2™ respondent in the above case. | am aware
of the facts affirmed by me in this report. | am swearing this report based
on the best of my knowledge, information and belief and the facts

revealed from the records.

A copy of the previous report submitted by Board in OA 05 of 2024 is

attached herewith and marked as Annexure R2 (1).

The course of events in this case post the previous report filed vide
Annexure R2 (1) in OA 05 of 2024 are submitted herewith.

A Letter dated 06/03/2025 was issued to the Secretary, Kozhikode
Corporation directing them to file a report addressing the cause of the
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fire. A copy of the letter is produced herewith and marked as Annexure
R2 (2).

. A reply report was received from the Kozhikode Corporation Secretary
on 12/03/2025 to the Annexure R2(2) letter. The content of the above
reply report which was submitted in Malayalam, is translated and
reiterated as follows. “On October 8, 2023, at approximately 9:30 AM,
residents noticed a fire at the eastern (rear) side of the plant. The fire
spread rapidly. An 11 kV power line runs along the back of the plant,
close to the building, with a transformer installed nearby. At the time of
the incident, an army rally was being conducted nearby. Soldiers and a
few local residents were the first responders. The incident was reported
to the \Vellayil Police Station and the Beach Fire Force. The Beach Fire
Force arrived but was unable to control the fire, necessitating
reinforcement from additional fire forces from Vellimadukunnu,
Narikkuni, Koyilandy, Meenchanda, Mukkam, and Perambra. The fire
was managed by using JCB machinery to overturn the waste while
dousing it with water to prevent further spread. By 1:30 PM, the fire was
brought under control, but it took approximately 10 hours to completely
extinguish the flames, which was achieved by 7:00 PM”.

It is also reported by the Corporation Secretary that “There is no
possibility of the fire being caused by a short circuit or gas formation.
The recycling unit at the site was non-operational for two months, and
the electricity supply had been disconnected, making a short circuit
unlikely. Only inorganic waste was stored, reducing the likelihood of fire
caused by gas formation. To facilitate a thorough investigation,
complaints were filed with the Station House Officer (SHO) at Vellayil
and the City Police Commissioner. As a result, FIR No. 568/2023 was



registered, and an investigation is currently underway”. Hence it is
humbly submitted that as per the information received from the office of
Kozhikode Corporation, the final report in Crime no. 568/2023 is still

awaited.
A copy of the reply report along with its translation are produced

herewith and marked as Annexure R2 (3).

All the facts stated above are true to the best of my knowledge, information and
belief

Dated this the 13" day of April, 2025.

For and on Behalf of

Kerala State Pollution Control Board

)/ TAAA LY AIYVT)
w SAUMA HA?

Environmental Engineer

District Office, Kozhikode

Environmental kngineer



4 Annexure R2(1)

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
(SOUHTERN ZONE, CHENNAI)

IN
OA. NO. 05 OF 2024 (SZ)

REPORT FILED BY THE SECOND RESPONDENT IN THE ABOVE
CASE IN CONTINUATION OF THE REPORT FILED IN OA 662/2023
DATED 30/10/2023.

I, Sauma Hameed, Environmental Engineer; Kerala State Pollution Control
Board District Office Kozhikode do hereby solemnly affirm and State as
follows.

1. T am the Environmental Engineer, Kerala State Pollution Control Board,
District Office Kozhikode, (herein after referred to as Board) and duly
authorised to represent the 2™ respondent in the above case. I am aware
of the facts affirmed by me in this report. I am swearing this report based
on the best of my knowledge, information and belief and the facts
revealed from the records.

2. A copy of the previous report submitted by Board in OA 662 of 2023 is
attached herewith and marked as Annexure R2 (1). It is respectfully
submitted before the Hon’ble court that, in view of the fire outbreak at
Brahmapuram waste management facility Ernakulam in the past year,
timely directions have been issued to all the local bodies to initiate
necessary steps to ensure proper and safe handling and disposal of solid
wastes in the respective waste management facilities of their jurisdiction.
Copies of certain direction letters issued from Board District and
Regional offices Kozhikode, prior to the fire incident happened on
08/10/2023 at west hill MCF owned by Kozhikode Corporation, are
produced herewith and marked as AnnexureR2 (2) a to d.



. The courses of events in this case, post the previous report filed vide
Annexure R 2(1) in OA 662 of 2023 are submitted herewith.

. A direction letter dated 01/03/2024 was issued from the Board District
Office Kozhikode to the Secretary, Kozhikode Corporation regarding the
need of installing adequate fire fighting equipments to ensure safety in
Njeliyanparambu dumpsite during the upcoming summer season. A copy
of letter is produced herewith and marked as AnnexureR2 (3).

. Further a direction letter dated 13/03/2024 was issued from the Board
District office Kozhikode, to Joint Director Local Self Government
Department, regarding ensuring the timely clearance of segregated
wastes and rejects from the MCF’s operating under the various local
bodies and to ensure the adequacy of fire fighting equipments in all such
facilities. A copy of the letter is produced herewith and marked as
AnnexureR2 (4).

. A direction letter dated 29/05/2024 was issued to the Secretary,
Kozhikode Corporation by the Chief Environmental Engineer, Regional
Office of the Board Kozhikode regarding immediate action required at
Njeliyanparambu dumpsite. A copy of the letter is produced herewith and
marked as AnnexureR2 (5).

. It is humbly submitted that, a direction letter dated 23/10/2024 was
issued to the Secretary, Kozhikode Corporation from the Board District
Office Kozhikode directing them to submit a detailed report on the status
of the actions taken by them after the fire incident at West hill MCF, post
the filing of previous report in OA 662 of 2023. A copy of the same is
produced herewith and marked as Annexure R2 (6).



8. Further, an inspection was conducted by the Board officials on
28/11/2024 at the accident site to evaluate the present status. The Clean
City Manager, Health Inspector and Junior Health Inspector of
Kozhikode Corporation were also present during the inspection, as per
prior intimation given from this office.

9. During the above mentioned inspection it was informed that the
Kozhikode Corporation has stopped bringing new waste to the Material
Collection Facility where the fire broke out. The left over remnants of the
burned wastes were seen segregated and stored in place. A query was
made regarding the disposal of these burned remnants and fly ash as its
disposal needs to be according to environmental regulations.

10.During the inspection it was informed that the discussion of Corporation
authorities with Kerala Enviro Infrastructure Limited (KEIL),
Ambalamedu is in process and the latter is expected to visit the MCF for
the purpose of collecting samples of burned waste before finalizing the
disposal plan.

11.The reply report to Board to Annexure R2 (6) letter was received from
the Kozhikode Corporation on 04/12/2024. As per the report, the
corporation invited tenders to remove the waste from the affected
building. But since the quoted amount was very high the Corporation
council decided to award the contract to M/s Konaris Polymers, the
agency that had a prior agreement for regular waste removal from the
plant. Accordingly the leftover unburned wastes were taken away by the
agency for processing. A copy of the report submitted by the Corporation
is produced herewith and marked as Annexure R2 (7) for kind reference.

12.1t is further informed in the above report that, currently there are
approximately two tons of ignited inorganic waste ash and partially
burned waste remaining in the building. Since this fall under the
hazardous category, the contracted agency has not been able to remove



it. To address this, the authorized Govt. agency Kerala Enviro Infra
structure Limited (KEIL), Ambalamedu has been contacted. Based on
that, after collecting samples and conducting tests, KEIL has informed
that all hazardous waste can be removed as quickly as possible. It is
reported by the Corporation authorities that measures have been taken to
completely clear the site and restore it by15™ December 2024.

13.Also it is reported that a decision has been made in the Corporation
council meeting to demolish the MCF and construct an STP as part of the
Amrut Project in the area included

All the facts stated above are true to the best of my knowledge, information and
belief

Dated this, the 12"day of December 2024.

For and on Behalf of the Kerala State Pollution Control Board

SAUMA HAMEED W)‘/

Environmental bngineer

Environmental Engineer

\ District Office, Kozhikode



KERALA STATE POLLUBION CONTROL BOARD Annexure R2(2)
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Ph: 0495-2300745% kspeh kerala.gov.in

PCB/KKD/DO/GEN/OA No.05/2024 Dated 06/03/2025

From

The Environmental Engineer

URGENT - NGT Matter
il

0
‘ /F he Secretary

Kozhikode Corporation

Sub:- OA No: 05/2024 (SZ) — Fire in Kozhikode waste treatment plant
Opposition alleges Corporation’s conspiracy — reg;

Ref:- Order dated 10/02/2025 of the Hon’ble NGT in OA No. 05 of 2024.

Madam,

Inviting your urgent attention to the subject and reference.

You are here by directed to submit a detailed report addressing the
cause of the fire to this office for submitting details before Hon’ble NGT.

Time delay shall be avoided as it is urgent NGT matter. Next hearing is
posted on 16/04/2025.

Yours faithfully,

/

ENVIRONMENTAL ENGINEER.
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BeMEIH-AdM B aH

o g

=0 ’f;ﬁ}

£ ["* =

C0¢1e860S” @MMJlaj@d E:0Ba]e0aud
allod e®onw- 673032
GSTIN:32AAALS4147A5ZE
BaN06Md MMUAB : 0495-2365040
https://kozhikodecorporation.Isgkerala.gov.in, secretarykkd@gmail.com

OV S0]

MOU@: H15-549648/2025 @l : 12/03/2025

o) MBUICIMBOaMEE8 ageailmlwa,
afl.onilenil., e@ovlesnos.
muad,

QlloH@o::- @HoPleseds MVoME ey adlad @delimy qjoaglenenzowm
@ alls)Eman@o] mIMweals Oleajods mada{lee)mo)
MUo6NIMNWla).

MU)alM:-  06.03.2025 @@ leal PCB/KKD/DO/Gen/OA NO.05/2024 MA@
BO0).

609168605 GH0Bale0auMmlpal wolaflléosmamiend eowmow)ss avellmyo
GUOELMl) OB AT allgflad 988 jonflad 2023 866N 8 M) eoallee
9.30 MoeM @lafls)@mo  MIFHO0YOS (VOERLDIGE OISO WoBoeg  Hlese)
BIV@EIW] (allButvo) So6m @ SO, @SB @) s afsleeam
muolol@oem)emRO®. Sl oPFled aflos’ AWED) &)S] OBSISEOMIS  Eal@m’
11 od.0ll 66eIB HSMN) Gald)d®)o OMISS)OMIW]  6B) Someayodad
@UBTDNBO)BD)0 O2IGIMMIENE.  JIPI@ MuoaIeI® Mudlaiomow @rddlo)es
60 0%all MSHOYMEIMITE AlFOS8HHO0)0 @)0a]f) MOFHHIOYAIETTY @RBJo o@Dl
OBHO(JUBEDMOWIGB  aBBOajs®. ®SBM eUSSWI®d  casoaflmy Gqyaumleno

enfla] an©A@ eanogmilelno aflaleaclolaj@lend  @eslrunomemled enila] anwd



10

Ga00¥M)  agOmH@)o @l  mloaem  AlewaisIc@ImIcs  =lgjaileeal
ausglnos®)m, meles)m], e80wenmE], adlemm, 2860, Galed@Y O)SeElw
quoeleasglad  mlmo B)SIO@ 0B GaNdYTU af@Bl@oem @ MIOo@
o2.milenfl e@ome aoellmio oses] adlajo eaigso afllglmoem’ avellmyamiay
@psllcelss &)S) M3 @ alSE0e® GMIEEIO. Dol 1.30 G@RYH)EMIOELE)o
ol alls)ome  mlo@sm  allewwadseom  Beleowilgng  a)demaole
@EeM@)M@IM) 10  2EMEH)E008e  af)S)OD). @] 7 oemlewos &)sl ol

al)BEPAOW)0 OBSYOMOTS MIWlafi5)eNe.

2023 203a] 11 EIQT] UGO8 fUIOAF (@O0 GHIMIG] ag)M EAURY
poem=ang @)emiglmosm’ Moy @M@ IMow] moeﬂméc; 66200 lwlo)m® . Sl
TundalMo @RINIA GOMUQ ClOeMVEIR GROM)aDdH a0lou), EE&OSOEMO, @RS,
26POBEO0S  -aloalees M (undalMo @eeum woeddle ailand (eflalgal 1,
AWoGdel@alyo, @M)W WINISIeS, ®o)aflo a8g] ag MUOdAIMGETHIMIET
poeflmio oMY &alee)mMaImol  m@SWoymM@. aWleany  @&oeloaiul
a)eDlo MaEEm) Sl MuodalMo ofaflenss MM avellmysss)o 1o
£2IQ)HD)0 O2IQIFIENE. EBHOMIT] ol TUNOAIMANGIV)SS aWeang &oenidl
andonlwo 00 Aol 6sSMWE @UeMlen o 2023 80Uy @O0
@] OsSMWAd MG EHIMIB] aglM  agRMmil @ean  aoeflmy  @leso
@ROOESNBW)0 HaIPIFBBEM.  OSMBWAE MSals] al)Bom@oss] agleang
HAUSOYIN® AUO® MV @00 vo)afle:eemamlend oMo aim) G218 4,19,950
sleeln poelmyaoem qflod agomioiloyme). ol 2,18,700 &lealo aoellmyo 2023
aegpoud 7 aeowss dlaimesgled Sl quodalmo Wledo Ol DIG@ENE.
a2l Mleso e lO@IE  @RAICUDHIBOIM @oeflmyalo, sacsng:osm@ 1.2
OloeEled msmm  ea®) w)afleoemamilend eonaowl alm  amveflimyane sl

40B1eelee0em ag)@afloyM@. qonFlm8sicd 4 Fire extinguisher mundaflafloyom; .



11

HSO® 00F (JuBEmlafloym 2023 @08a] 31 e milailslal. épaow)o

@Judomlafloyamn).

caodg  mudseSIeMO  AO®:  O)aflecsmomoass  muoedaile: o
aflsyemailemo  mowi®  @gl. walles  @jadolaflo)m  oleemugled’ w)emilg
@UBEmM  MURREGP@DE@IMIGE 2 @0Med] malles8s e ®S  eniMwo
alleg)Gla/lole)Hoiloymoed  Gauodg mudss el @ aflsleeymailm)
MOW§m@)o  HoeM)Mlg).  @ReEeRA  20allmiEnud  M0@aoeM  GUELEaflo)m®
af)M® OB OB  O)alle:oemomoenss  dlallsyEemEmimie  MOWB®)o
H)oa0em. Sl allueeBud &:06mla)) TLAWROID GREMjAHEMO MSEMMEIM calenE]
OUSSWITE  ag)U.agal.e, gl Gaellny’ &edlauemd agmludes  aleo@
M@BS)HW)o  @ROOIONMG  @RSIMOIMOEIGE  568/2023  GHMY  MAUOCOWS]
af)a0.60g.@RA. OZIYE 021Q EHM  @REMIEUEMO  al)CEINEIEE)M®OS]
OUBBWI@B af)U.agaf.6. @rOIDlaflgens.  qoafled o) @rAdMm HAZARDOUS
WASTE  100Myl@@0@]  quom@leeym@Im’ o6:0afl @pMIRIAsIEd  (JaBEDIEe)m
CHO8 af)Mafle@d MMBQIM SEald eflalgal’  aglm  SOUMIES  MNOMTVUE
easaocloiigipenzan  allueale esnowlafleeym).  mlaaled e atled qoad
alam muoele@m @@ aoelimyeEsg)o Mleeo 6ag) Oleead aIglg)ens’ agom

aflaieoe @RAIRee)m).

alllmp@ewoss,
A~
| | <?
l', C ; @50’]
N\ csus:osﬂcace@os MOOTVE
N r
S Secretary

Kozhikode Municipal Corporation



12

SECRETARY

Kozhikode Municipal Corporation
Pincode-673032

GSTIN: 32AAALS4147A5ZE
Phone Number: 0495-2365040

https://kozhikodecorporation.lsgkerala.gov.in, Secretarykkd@gmail.com

Number:H15-549648/2025
To, Date: 12/03/2025
Environmental Engineer,

Pollution Control Board, Kozhikode

Subject: Submission of report regarding the fire incident at West Hill Waste

Plant, Kozhikode Municipal Corporation.

Reference: Letter No. PCB/KKD/DO/Gen/OA No0.05/2024 dated 06/03/2025

Sir,

As part of the Kozhikode Municipal Corporation’s sanitation efforts,
waste is collected and stored at the West Hill Waste Plant. On October 8, 2023,
at approximately 9:30 AM, residents noticed a fire at the eastern (rear) side of
the plant. The fire spread rapidly. An 11 kV power line runs along the back of
the plant, close to the building, with a transformer installed nearby.At the time
of the incident, an army rally was being conducted nearby. Soldiers and a few
local residents were the first responders. The incident was reported to the
\ellayil Police Station and the Beach Fire Force. The Beach Fire Force arrived

but was unable to control the fire, necessitating reinforcement from additional


https://kozhikodecorporation.lsgkerala.gov.in/
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fire forces from \ellimadukunnu, Narikkuni, Koyilandy, Meenchanda,
Mukkam, and Perambra. The fire was managed by using JCB machinery to
overturn the waste while dousing it with water to prevent further spread. By
1:30 PM, the fire was brought under control, but it took approximately 10 hours

to completely extinguish the flames, which was achieved by 7:00 PM.

According to the agreement valid until March 11, 2023, waste was
handed over to Konari, a waste management unit, for processing. The waste was
processed by Malabar Process Recycling Manufacturing, Kottathara, Agali,
Mannarkkad, Palakkad, and subsequently handled by Dalmia Cement (Limited),
Dalmia Puram, Lalgudi District, Tiruchirappalli. By the end of the contract
period, the company had removed approximately two-thirds of the waste from
the plant. Upon the expiration of the agreement with Konari, a new tender was
invited, and in August 2023, the contract was again awarded to Konari, which
resumed waste removal operations.Until the agreement execution following the
tender process, a total of 419,950 kg of waste had accumulated at the plant as
part of city road cleaning efforts. Of this, 218,700 kg of waste was removed by
the company before October 7, 2023. The remaining waste, along with the
waste collected during public cleaning initiatives on October 1 and 2, was
stored at the plant.Four fire extinguishers were installed within the plant.
Additionally, a CCTV surveillance system was operational at the plant until
March 31, 2023.

There is no possibility of the fire being caused by a short circuit or gas
formation. The recycling unit at the site was non-operational for two months,
and the electricity supply had been disconnected, making a short circuit
unlikely. Only inorganic waste was stored, reducing the likelihood of fire caused
by gas formation.To facilitate a thorough investigation, complaints were filed
with the Station House Officer (SHO) at \ellayil and the City Police

Commissioner. As a result, FIR No. 568/2023 was registered, and an
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investigation is currently underway. The hazardous waste that was burned in the
fire has been scientifically processed by Kerala Enviro Infrastructure Limited,
Ambalamedu, Kochi, as per municipal regulations.At present, all waste from the

West Hill Plant has been removed, and the site has been cleared and recovered.

Sincerely,

Secretary

Kozhikode Municipal Corporation



